
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No. 134 of 2023 (SZ) 

With 

Original Application No 163 of 2023(SZ) 

 

In the matter of: 

Tribunal on its own motion SUO MOTU based on 

The news item published in “Dinamalar” Newspaper dated, 

31.08.2023 under the caption “Ground water polluted chemical  

Effluents if MEPZ is let into Thiruneermalai Lake”      

Versus 

The District Collector, 

Chengalpattu and others                                …Respondent(s) 

      WITH 

Tribunal on its own motion SUO MOTU based on 

The news item published in “ The New IndianExpress” 

 newspaper, Chennai Edition Dated: 04.10.2023, 

“ Sewage & effluent pollute Kadapperi, Periya Eri Lakes” 

      Versus 

The Additional Chief Secretary to Government,  

and Ors                  ..Respondent(S) 
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Through 

Dr. D. Shanmuganathan 

Standing Counsel of Tamil Nadu 

National Green Tribunal 

Southern Zone 
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